
~iun of MG liQe from Madural· 
T1n:utelveli/Tuticor1n baa been com-
pleted and the survey report is under 
examinatiltln. According to the survey 
report the cost of construetion of the 
line will be about Ra. 42.86 crorea. 

(c) Does not arise. 

laQtlem.eatatios 01. Beedt &lid 0Jav 
Worktr. AM 

2031. SHRI Eo BALANANDAN: Wlll 
the Mi.ni&ter of LAD OUR be pleased 
to state how many State Governments 
have implemented the Beem and Cigar 
Worker'~ (Conditions of Employment) 
Act, 1966? _ 

THE MINISTER OF TOURISM AND 
ClVIL AVIATION AND LABOUR 
(SHRI J. B. PATNAIK): According 
to the information available, the Act 
Js being unplemented In the States of 
Andhra Pradesh, Assam, Bihar, 
Gujarat, Karnataka, Kerala, Madhya 
Pradesh, Maharashtra, Orissa, Rajas-
than, Tanliil Nadu, uttar Pradesh, West 
Bengal and Goa, Daman & Diu. 

2038. SHRI E. BALANANDAN: Will 
1!he Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) the present position of the 
construction ot Moothakunnam-Kot-
tapuram bridge in National Highway 
No. 17 of Kerala; and 

(b) when the work expected is 
likely to be completed? 

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI A. P. 
SHARMA): (a) The construction of 
Moothakunnam-Kottapuram bridge 
across Periyar river on National High-
way-I? In Kerala was sanctivncd in 
December, 1979. The State Govern-
ment of Keala are finalising the Notice 
Inviting Tender papers and the tender 
notice ,is ~ted to be issued soon. 

(b) After commencement, the cons-
truction of the bridge illikely to take 
lour yeaw. 

Moleltattoa 8DC1 ~., .... ,.. .ut...... IDAle eoeapaafs Ia I ...... 
~* 

2039. SimI VIJAY N. PATIL: Will 
the Minister of RAILWAYS be pi ...... 
to state: 

(a) whether it is a fact that GoY~ 
ernment have received complalnts 
trom the lady passengers travetlin.c 
by local trains in Bombay ~ 
their molestation and harassment b7' 
unauthorised male occupants in the 
ladies compartments or bogies meaD' 
tor lady passengers only; 

(b) if so, what measures Govem-
ment are taking to stop the recur-
rence of such incidents; and 

(c) what steps Government propose 
to take to locate and punish the cul-
prits? 

THE MINISTER OF STATE IN THa 
MINISTRY OF RAn.WAYS (SHBI 
c. K. JAFFER SHARIEF): (a) Yes, 
The complaints were in respect of 
harassment and not m()lestation. 

(b) and (c). Surprise raids are con-
ducted regularly by Special Squads to 
eradicate this nuisance. Lady Govern-
ment Railway Poli~ constables are 
also travf'lling in ladies compartments 
dturing peak hours for providing pro-
tection to lady passengers. A regular 
announcement, "Travelling by male-
passengers in ladies compartment ~ 
not only anti-social but also is an 
offence punishable under Indian Rail-
way Act," is being made On the public 
address system at all the stations on 
the suburban section. During 1979-80, 
in all 13603 persons were arrested aDd 
prosecuted unde= the Indian RallwB7 
Act, 

Inter-State road IIn1dD&" 

2040. DR. KARA!'T SINGH: W;U Ute 
Minister of SHIPPING AND TRANS-
PORT be pleas~d to state: 

(a) whether important, Inter-state 
road linldng Bhadarwah in Jamau 
to Chamba in Himachal Pradesh baa. 
been under construction lor several 
years; and 




